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SCHEDULE |
FORM A
PUBLIC ANNOUNCEMENT
THE INSOLVENCY AND BANKRUPTC Y BOARD OF INDIA (VOLUNTARY LIGUIDATION) REGULATIONS, 2017)
OR THE ATTENTION OF THE STAKEHOLDERS OF H.M. MEHTA & COMPANY PRIVATE LIMITED

1. | Name of Corporate Parson | HM. Mehta & Company Private Limited
Date of Incorparation of Corparate Person g" July 1928
3. [ Authority under which Corporate Person is

Registrar of Companies, Mumbal

IncorporatedRegistersd
H ‘Corporate Identity Number / Limitod Liabiltty identity
nurmbar of corporate person
“4ddress of tha Ragistared Office and Principal Office

U 7100MH 1549PTCOOT 4T

Mahta House, 79/91 Mumbal Samachar

Y:\\\:“i. Irdanding

. any) of Corporate Person Marg, Mumba 400001
6. | Liquidation Commencement Date of Corporate Person | 107 Aprl 2018
"7 Name, Addrass, Emall Address, Telephone Numbsr | M’ Pankal Sanghvi
| | and the Registration Number of the Liquidator Acdress:- -9, Sej Plaza, Near Nutan School, Marve Acad, Malad
West, Mumbai cty, Maharashtra, 400064,
Ermail - pankaj sanghavi@yahoo.co i,

Mubile - 9322228719
Regstration No. - IBBIAPA-001/1P-POE31/2017-2014/11085

"Last Date for Submission of Caims 10" May 2018

otice is hereby ! & Compan Private Linited has commanced voluntary hquidation on 10" Apri 2018
. wmhmmm“mwmnsm:mdm:m.mum
oth May 2018, to the Iquicator at the address mentioned agains! dem 7.
:#:mumumumwﬁwmmmummmmnwu
in person, by post of Dy slectronic means.
nission of faise or miskéading proofs of claim shall atract per Afes

Panis| Sanghavi

In sxercies of powers conferrsd |
tules, 2002 Bnd pursuant ¥ Te |
RGN, Teir egal hairs regresen
Wharoas the Authortess Offcer of
B A § of tha said Ast, Tunugh onll
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| MU/s. Gasu Ade Private Ltd

Sth Floor, Kalpyrusosh, RHE Roed

(W), Mumbai - 400080

| Guaramomn

| Mr Bhavesh Bninde .

| 5th Floor, Kalpvrukah, RHB Road

W), Mumbai — 400080

| M. Jayaben Bhinde

Flat No.®, 10, 11, Annex - 1, ¥alk
ITW.WM Whumbal — 40
Mra Jigna Bhinde

| Fist N8, 10, 11, Annex = 1, Kail
ugwlt. Mulund (W), Mumbal - 40
IMPORTANT TERMS & COND(TI
1. The auction sale will be COn ine
duration each

biddars shall hold & vi
.\I;:. Buliding No. 301 Gurgaon,

Chiaf Manager — Kharghar Bran
OR

Chief Manager — ARC, Thane - 1
3, Bidders are advisad 10 go throu
in the E-auction sale proceedings

4, Prospective bidders may aval o
5. Tandes shall be submified anline
6. To the best of knowledge and n

pendent inquinea regarding the e
tisemant doas not constiule &nd wi

brances whather known of unknow
7. Biddara shall hold a valid email |
8. Eamest Money Deposit (EMD) »

9. Tha intending bidder shoukd sut:
of Identification (KYC) viz. Vaoter 10
numbar (Mobile / Landiine) of the b
No.13, Kharghar, Navi Mumbal b
10, The bid price 10 be submiied s
11. The successiul bidder shall ha
the sams day of the sale in the mo
conviryed 1o them

12 Tne Bank has the aDsolute righ
duties | sdditional stamp duty | iran
13 The Authorized Officer [ Bank
Hon of withOrisy any propey of B0
14 The Sale Cartificats will ba sy

15. Tha sais shall be subject 16 rult

Tha borrowes | ain haiel
property will De auctioned | sold an

' Thane




